PATNA HIGH COURT
NOTICE

DISTRICT JUDGE (ENTRY LEVEL),
DIRECT FROM BAR EXAM — 2016

On scrutiny of the application forms and documents uploaded
by the candidates who have qualified in the Main (Written)
examination of District Judge (Entry Level), Direct from Bar, 2016,
certain discrepancies have been found. The same have been indicated
against the names of the candidates in the chart attached herewith.

The candidates are directed to do the needful as indicated below —

1. The candidates who have not wuploaded the required
documents/declaration on the website of the court, may upload
the same on the website of the court on or before 12.02.2018
and bring the documents on the respective dates of their
interview failing which they will not be allowed to appear at the

interview.

A The candidates who have left antecedent columns vacant in the
application forms and the candidates in whose names/fathers’
names, spelling mistakes have been found, may clarify their
position on affidavit which they have to submit on the

respective dates of their interview.

3. The candidates in respect of whom clarifications are required
regarding enrolment/experience certificates, may clarify their
position on affidavit which they shall bring at the time of

interview.




The candidates who are judicial officers and also those serving
in some other organization having 7 years of experience as
advocate are provisionally being allowed to appear at the
interview and their candidature shall be considered later on in
light of the legal position settled by the Hon’ble Supreme Court
in the cases of Deepak Aggrawal vs. Keshav Kaushik and
Others, Civil Appeal No. 561 of 2013 [arising out of SLP (C) No.
17463 of 2010] and Vijay Kumar Mishra & Another vs. High
Court of Judicature at Patna & Others, Civil Appeal No. 7358 of
2016 [arising out of SLP (C) No. 17466 of 2016]

The candidates who are judicial officers but do not have 7 years
of experience as advocate are provisionally being allowed to
appear at the interview and their candidature shall be subject
to the decision of Hon’ble Supreme Court in the Writ Petition
(Civil) No. 733/2016 and in light of the legal position settled by
the Hon’ble Supreme Court in the cases of Deepak Aggrawal vs.
Keshav Kaushik and Others, Civil Appeal No. 561 of 2013
[arising out of SLP (C) No. 17463 of 2010] and Vijay Kumar
Mishra & Another vs. High Court of Judicature at Patna &
Others, Civil Appeal No. 7358 of 2016 [arising out of SLP (C) No.
17466 of 2016].

The candidate having roll no. 14362 has to explain on affidavit
as to under what circumstances he had to leave his job of
Additional District & Sessions Judge from UP Higher Judicial
Service.

The candidate having roll no. 15395 has prima facie been held
ineligible to appear at the interview because of not having 7
years of experience as advocate and also being in full time
corporate employment and not practicing as advocate, and also
in view of Rule 49 of BCI Rules.

The candidates against whom criminal cases are pending are

provisionally being allowed to appear at the interview subject to



condition that they shall submit on affidavit the present status
and nature of their cases alongwith the copy of the FIR and
their candidature shall be considered after submission of
documents at the end of interview process.

If any candidate fails to remove the defect as pointed out
in his/her individual case, his/her candidature will be liable to

be rejected.

By order of the Court
Patna High Court
Dated : 09.02.2018

Regis General



Sl. No. |Roll No.|Name Remarks
Udaywant @ Udayvant
1 10002 Kumar 1. Declaration regarding 24 cases for the year 2013-14 to be taken.
2 10120 Gautam Kant Nimaan |1. Income declaration not uploaded.
1. difference in name mentioned in application form from that mentioned in
Matriculation Certificate, LLB Certificate etc.
3 10132 Dhriti Jasleen Sharma |2. Intermediate Certificate not uploaded.
1. Difference in name.
2. Graduation and LLB Certificates not uploaded.
4 10146 Rakesh Kumar Jaiswal |3. Declaration of 24 cases per year not clear.
1. Declaration of Income for 2013-14 not uploaded.
5 10161 Suman Kumar 2. Antecedent columns in application form left vacant.
|6 10167 Manoj Kumar Dwivedi |1. Difference in name in Certificates.
7 10195 Aftab Alam Siddiqui 1. Date of Issuance of Experience Certificate is 14.11.2006.
8 10225 Rishi Kumar Singh 1. Spelling mistake in father’'s name in graduation certificate.
1. Intermediate Certificate not uploaded.
S 10261 Arvinder Arora 2. Antecedent columns in application form left vacant.
1. Intermediate Certificate not uploaded.
10 10276 Rohit Shankar 2. Declaration of Income for 2013-14 not uploaded.
1. Graduation Certificate not uploaded.
1 10329 Pawan Kumar Pandey |2. Declaration of income for 2013-14 not given.
12 10334 Rajeev Kumar 1. Declaration of income for 2013-14 not given.
13 10338 Avinash Kumar 1. Intermediate Certificate not uploaded.
14 10411 Narendra Nath Pandey |1. Date of Enrolment different in application form from enrolment certificate.
15 10413 Piyush Kumar 1. In experience certificate, no mentioning of the date since when he is practicing.
1. Title 'Sharma' missing from the name in the Certificate.
16 10510 Shyan Sunder Sharma |2. Different dates of Enrolment in application form and in experience certificate.
17 10532 Sharad Kumar Gupta 1. Antecedent columns in application form left vacant.
18 10613 Hari Om Kanaujia 1. Antecedent columns in application form left vacant.
19 10642 Munshi Lal Gautam 1. Different dates of enrolment in application form and enrolment certificate.
20 10659 Anil Kumar Dubey 1. Antecedent columns in application form left vacant.
1. Intermediate and Graduation certificates not uploaded.
21 10781 Baljinder Pal 2. Declaration of income 2013-14 wanting.




1. Certificates not uploaded.
2. Antecedent columns left vacant.
22 10884 Lakhan Lal Goswami 3. Difference in name of father in application form and matriculation certificate.
1. Spelling mistake in father’s name.
23 10898 Jai Kumar Gaur 2. Intermediate certificate not uploaded.
24 10908 Surya Narayan Mishra |1. Spelling mistake in his name and his father’s name.
1. Spelling mistake in Matriculation Certificate.
25 10926 Amarendra Nath Singh [2. Antecedent columns in application form left vacant.
1. Spelling mistake in father’s name in Matriculation certificate.
Arvind Kumar 2. Intermediate certificate wanting.
26 10976 Sudhanshu 3. Experience Certificate wanting.
1. Spelling mistake in father’s name.
2. Error in date of enrolment.
27 10981 Raj Kumar 3. Antecedent columns in application form left vacant.
28 10991 Sanjay Kumar 1. Error in date of enrolment.
1. Declaration of income for 2013-14 wanting.
29 11023 Shailesh Nandan Singh |2. Signature on application form not matching with that on declaration forms.
30 11149 Pramod Kumar Yadav |1. Separate Income Declaration for 3 years wanting.
Devender Kumar 1. Matriculation, Intermediate, Graduation and LLB certificates not uploaded.
31 11194 Kundu 2. Separate Income Declaration for 3 years wanting.
Arvind Kumar
32 11207 Kulshreshtha 1. Spelling mistake in father’s name in Matriculation certificate.
33 11230 Kamlesh Singh Deou 1. Antecedent columns in application form left vacant.
1. Spelling mistake in father’s name in Matriculation certificate.
34 11265 Sarvendra Pratap Singh |2. Intermediate certificate not uploaded.
1. Spelling mistake in Candidate’s name and father’s name in Matriculation
35 11282 Zubair Ahmed certificate.
36 11298 Dinesh Sharma 1. Intermediate and Graduation certificates not uploaded.
1. Spelling mistake in father’s name in Intermediate certificate.
37 11341 Dhananjay Pandey 2. Declaration of Income 2013-14 not uploaded.
1. Spelling mistake in Candidate's name and father’s name in matriculation
certificate.
38 11344 Satya Bhushan Arya 2. Intermediate certificate not uploaded.
39 11374 Dharmendra Jha 1. Intermediate certificate not uploaded.
Naveen Kumar
40 11398 Choudhary 1. Clarification regarding date of enrolment required.




1. Spelling mistake in father’s name in matriculation certificate.
2. In experience certificate it is mentioned that he is practicing since 2013. His
date of enrolment is 13.03.2003.
41 11438 Manjul Kumar Singh As per experience certificate, not having 7 years of experience.
1. Spelling mistake in Candidate's name and father’s name in matriculation
42 11443 Pankaj Srivastava certificate. A
43 11468 Ramakant 1. Intermediate certificate not uploaded.
1. Intermediate certificate not uploaded.
44 11490 Girish Chauhan 2. Error in date of enrolment.
1. In certificates, his name mentioned is Manish Kumar Shahi.
2. In application form, he has mentioned his father’s name as ‘Vaidyanath Prasad
Shahi’ but in certificates, his father's name mentioned as ‘B.N. Shahi’.
45 11500 Manish Shahi 3. Antecedent columns in application form left vacant.
1. Father's name in application form Krishna Kant but in matriculation certificate
46 11510 Pramod Kumar Shukla |it is Krishna Kant Shukla.
47 11613 Rahul Upadhyay 1. Antecedent columns in application form left vacant.
1. In application form name mentioned is ‘Geeta Gupta’ but in matriculation
48 11624 Geeta Gupta certificate it is ‘Geeta Kumari’
1. In application form name mentioned is ‘Anil Kumar’ but in matriculation
certificate it is ‘Anil Malik’.
2. FIR was lodged in the year 2002 but matter was compromised.
49 11633 Anil Malik 3. Intermediate certificate has not been uploaded.
Pradip Kumar 1. Scanned copy of the 10th Certificate not clear.
50 11745 |Upadhyay 2. Intermediate certificate has not been uploaded.
1. Intermediate certificate has not been uploaded.
2. Signatures on the declaration forms not matching with the signature of the
51 11753 Ajay Kumar Sharma application form.
52 11761 Mukund Kumar 1. Intermediate certificate has not been uploaded.
1. Has not uploaded any documents.
53 11973 Brajesh Kumar Dwivedi |2. Antecedent columns in application form left vacant.
54 12007 Shashi Kant Ojha 1. Antecedent columns in application form left vacant.
55 12188 Samir Kumar 1. Antecedent columns in application form left vacant.
56 12379 Sailendra Kumar Panda |1. Intermediate certificate has not been uploaded.
57 12418 Pushpinder Singh 1. Intermediate, Graduation and LLB Certificate not uploaded.
1. In application form, father’s name as ‘Yogender Singh’ but in matriculation
Gurvinder Singh certificate as ‘Y S Malhotra’.
58 12498 Malhotra 2. Presently a Criminal case is pending.




Namrata Tiwary

1. Intermediate certificate has not been uploaded.

2. In application form, candidate’s name mentioned is ‘Namrata Tiwary’ but in
Graduation Certificate it is ‘Kumari Namrata Tiwary’

3. Antecedent columns in application form left vacant.

Rishi Kant

1. Intermediate certificate has not been uploaded.

Laxman Prasad

1. Different date of enrolment mentioned in application form than that on
certificate.

Anuj Kumar Jain

1. Column in respect of ‘Intermediate” left vacant.
. Graduation and LL B certificates not uploaded.

Mohd. Rashid

2
3. Declaration of Income not given for 2013-14.
1

. Wrong date of enrolment mentioned in application form.

Virender Kumar

1. Intermediate, Graduation and LL B certificates not uploaded.
2. Name is ‘Virender Kumar’ but signed as Virender Taneja.

Ravi Prakash Mishra

1. Antecedent columns in application form left vacant.

Manoj Kumar Tyagi

. Mismatch in Candidate's name with that of certificates.

Deependra Kumar
Singh

. Declaration regarding income not proper as per requirement.
. Declaration regarding 24 cases not proper.

Kishen Kumar Agarwal

. Certificate of LLB not uploaded. -

1

1

2

1. Certificate of Matric not uploaded.

2

3. Declaration regarding 24 cases not proper as per requirement.

Lakhvinder Singh

1. Certificate of Matric not uploaded.

Abhishek Kumar Das

. Some clarification regarding Certificate of experience required.

Deepak Bhatnagar

1
1. Certificate of Matric, Graduation, LLB not uploaded.
2. Declaration regarding 24 cases not properas per requirement

Alok Kumar Srivastava

. Declaration regarding income not proper as per requirement.
. Declaration regarding 24 cases not properas per requirement.

Law Kumar Pandey

. Certificate of Matric not uploaded.

Urmiljeet Kaur Maan

. Candidate's Name different in each certificates with that on applicatior.
. Certificate of experience not proper.

N RPN -

Dilip Kumar Mishra

. Antecedent columns in application form left vacant.

Kajal Jhamb

. Spelling error in candidate's name in Matric & Graduation Certificate
. Declaration regarding income & 24 cases not proper as per requirement.

Alok Gupta

. Antecedent columns in application form left vacant.

Sanjay Agarwal

. Intermediate certificate wanting

Rajeev Ranjan Kumar

. Antecedent columns in application form left vacant.

Ravinder Singh
Bhanwala

. Intermediate certificate not uploaded.
. Name is different from that written in certificates.

Rajneesh Kumar Singh

1
1
2
1
1
2. Spelling error in matric/ inter marksheet
1
1
2
1

. Spelling error in Father’s name in matriculation/intermediate
marksheet/certificate.




82 13520 Ghazanfer Haider 1. Antecedent columns in application form left vacant.
83 13525 Abhishek Agarwal 1. Spelling error in Father’s name in matriculation certificate.
1. Intermediate certificate not uploaded.
84 13543 Santosh Kumar Gautam |2. Signature differs on declaration with that of online application form.
1. Spelling error in Father's name in Matric & Intermediate Certificate
85 13585 Milan Kumar 2. Antecedent columns in application form left vacant.
86 13627 Hambir Singh Baghel 1. Name differs in matric and intermediate certificate.
87 13668 Ashutosh Pandey 1. Antecedent columns in application form left vacant.
88 13684 Chandra Pal Singh 1. Declaration regarding 24 cases not proper as per requirement.
1. Declaration of income for the three years given cumulatively not separately.
89 13749 Sudhakar Pandey 2. In online application form, size of photo uoloaded is too small.
90 13798 Motish Kumar Singh 1. Antecedent columns in application form left vacant.
1. Certificate of Matric not uploaded(Marksheet given but Date of Birth not
available)
2. Father's name different on Application Form.
3. Declaration regarding income not proper as per requirement.
91 13801 Esrar Ahmed Ahmed 4. Antecedent columns in application form left vacant.
1. Declaration regarding income not proper.
92 13869 Santosh Kumar 2. Antecedent columns in application form left vacant.
1. Experience certificate dated 19.01.2018 shows his practice as an advocate from
05.12.2007 to 15.01.2017 only
2. It appears from the letter dated 21.01.2018 issued by Bar council of UP to the
candidate that presently he has surrendered his enrolment certificate to Bar
93 13875 Sunil Kumar verma Council.
Mithilesh Kumar 1. Declaration regarding income & 24 cases not proper as per requirement.
94 13907 Sharma 2. Antecedent calumns in application form left vacant.
Bijendra Kumar 1. Graduation and LLB certificate not given.
95 13908 Dhankhar 2. Name differs in all the certificates with that of online application form.
Narvadeshwar Pandey ) L
96 13910 1. Antecedent columns in application form left vacant.
1. Intermediate certificate not uploaded.
Pramod Kumar Pankaj ; € . Hicate . pioa
97 14079 2. Declaration of income not given for the year 2013-14.
98 14119 Anil Kumar 1. Antecedent columns in application form left vacant.
99 14141 Navin Kumar Thakur 1. Declaration of income not given for 2013-14.
100 14294 Amitava Choudhary 1. Intermediate certificate not uploaded.
Rakesh Kumar
101 14317  |Upadhyay 1. Criminal Case u/s 323, 504, 506 I.P.C. trial pending.
1. Antecedent columns in application form left vacant.
2. Health education officer at Gonda, U.P from 05.07.2008 to 28.02.2013.
102 14362  |Nalin Kumar Pandey |3. ADJ at Ghazipur, U.P from 19.08.2013 to 20.06.2015




Manoj Kumar

103 14374 Srivastava 1. Date of passing LLB is different from that mentioned in certificate.
104 14392 Ravi Ranjan 1. Father’s name spelling is different in matric certificate.
1. Name’ s spelling different from that given in certificate.
2. Father’s name spelling is also differing.
105 14441 Mata Prasad Srivatav  |3. Declaration regarding 24 cases not clear.
1. Name differing from matric certificate.
2. No mention about Intermediate marks etc. in online application form.
3. Matriculation certificate/marksheet not given.
106 14551 Yogesh Goel 4. Declaration of income for 2013-14 not given.
1. Intermediate certificate not uploaded.
107 14554 Tarun Ahuja 2. Declaration of income not given for 2013-14.
1. No mention about Graduation passing year, marks etc in online application
form.
2. Complaint case no. 689 © /2015 u/s 498A IPC, cognizance has been taken but
108 14646 Ujjwal Kumar Sinha no charge and the matter is being compromised.
109 14659 Naveen Nischal 1. Name spelling is differing from that of matric certificate.
110 15137 Sanjiv Kumar Singh 1. Gradauation details not given in online application form.
1. Intermediate certificate wanting.
2. Ratu P.S case no. 52/2014 u/s 447, 341, 323, 506, 504 IPC and 3 (1) (X) of
Schedule Caste and Scheduled Tribe (Prevention of Atrocities) Act, stay granted
111 15244 Satish Kumar Deo by Hon’ble Jharkhand High Court.
112 15394 Shweta Kumari Singh  [1. Intermediate certificate not uploaded.
113 15395 Puneet Kumar Garg 1. Serving as Law Officer in Delhi Metro Rail Corporation Ltd.
1. Intermediate, Graduation certificate not uploaded.
2. No declaration uploaded in online application form.
114 15427 Paramtap Mudgil 3. Consolidated income declaration given.
1. Error in name in online application form.
2. Passing year of graduation as mentioned in online application form differs from
115 15579 Sandip Singh that of certificate.
1. Intermediate certificate not uploaded.
116 15741 Lakhwinder Singh Sood 2. In B. com and Law certificate name is different.
1. 10th Certificate not clear.
117 15745 Ajay Kumar 2. Antecedent columns in application form left vacant.
118 15781 Ashwini Kumar 1. Antecedent columns in application form left vacant.
119 15789 Pankaj Tiwari 1. Signature on declaration different from that on the online application form.
120 15805 Yogesh Yadav 1. Intermediate, Graduation, L LB Certificates not uploaded.
121 15860 Prem Chandra Maurya |1. Name differs in matriculation certificate.




122 15867 Jay Kishore Dubey 1. Name spelling different in matric certificate.
1. Father’s spelling different in matric.
123 15919 Digvijay Kumar 2. Signature different from that of online application form.
1. Matric certificate not legible.
124 16010 Sanjay Kumar Saroj 2. Experience not clear.
125 16046 Ashutosh Kumar Jha 1. Declaration of income not given for the year 2015-16.
1. Name different from matriculation certificate.
126 16068 Satish Sharma 2. Intermediate certificate not uploaded.
1. Intermediate certificate not uploaded.
127 16108 Arvind Kumar Sharma |2. Unsigned declarations regarding income and appearance in 24 cases per year.
128 16151 Arun Kumar Roy 1. Intermediate certificate not uploaded.
129 16192 Anant Singh 1. Intermediate certificate not uploaded.
1. Declaration of income not given for the year 2013-14 and signature is missing
on the same.
2. Signature is missing in 24 cases declaration.
130 16198 Upendra Deshwal 3. Antecedent columns in application form left vacant.
1. Date of enrollment is different from that of certificate.
131 16200 Sandeep Gupta 2. Declaration of income not given for 2013-14.
1. Experience certificate is not clear.
132 16277 Matloob Alam 2. Declaration of income not given for 2013-14.
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